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CALCUTTA BENCH, KOLKATA
‘ on. 28317
PARTICULARTS OF THE APPLICANTS:

1. tarun Dag Gupta, son of Late Gunendra Nath ‘.llDwg,,G
53 years, working as Technician Gr-1l1 Elcctugal(évll)],s 5;%1@\_&‘5&23 A

about 2
(-',- BRI L7
Sost . Office, < Nona ; .-
Post, '.:.Q{fi‘ff'lf)j.\,f\{,‘r_‘a._rr AR

ot Adarsha Paliy, Barrackpur JRR Road,

Chandam Pukur District 24 F'gs (N), Pin 700 122

2. Babaji Charan Mishra, son of Late Ram Chandra Mishra, agédiabeat

o0 vears, working as Technician Gr-l Electrical/ A"‘Vi\%éS’idi&ﬁ‘gﬁ'é:ti’f?:(‘ﬁlf-'-" '

Maniktala Main Road, Kolkata 700 054 ""‘“d (i 1l~“ W‘ ur

3. Bipul Chandra Sardar, son of late Basanta Kumar Sa1da1 a%d abom ',

g, residing at Vxllaoe'CWalldi}ﬁﬁ Dy‘d%t” T

- i:‘?',PJ:f.s‘.i.t." P

37 vears, working at 0S5/ L

Oilice - Kundarali, Baruipur, 743601, 24 Paraganas (S). "
SR

4. Subhendra nath Mitra, son of late Diptendra Nath Mitra,; aged about

(M), readm&J \a‘t l\ndul ot

.:(.'

38 vears, working at Technicial Gr-111, Elect.

akshinpara, post office - Andul Mouri, P.s. Sankrail, l\-({owra '-»'7]1“.__5»T

M2

5  Anil Kumar Sarkar, son of late Abhov Charan Sarkar, aged about 59

years, working as St Tech. Electrical (M), residing.-at-Nibedita

gat, IRR Road, P'5. Titagarh, Post Office - Nona Chanpukur, 24

Pos (Nj),joo 122
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6 Protim Kumar Halder, son of Sri Jitendra nath Halder, ag’e’d"aﬂjb't_i't 57
vears, working at TGech-l Flectrical (M), residing at 28/ 4, Sitala [ala

Road, Dakshinpara, Barasat, 24 Paraganas (N), 700 124
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9. Ajoy Kumar Mitra, son

Milan Chandra Das, son of late Dilnobandhu Da)f agedcnbmtlst}‘ o

years, work‘ing at Dresser Medical, residing at Village. !K‘uhn\ig‘ﬂr‘ o

_ Dimod Hurbour 24 T alaganas (S), 743 331

A .-ugfr
i T
hcA

Post Office & P

Subhra Ghosh, -daughter of late Bijendra Chand‘rﬁ:R@h@Sﬁ}’*"é@ o

about 52 years, working at |E/IT EDP Cenitre Accounts, lesi- '

Jvoti- Apartment (2 Floor), Flat No. A/3,236/1, Ga1fa Mam Road

Kolkata 700 075 :

i .-n,;age.g}}' about

OT late B]Q\Aa Nath Mltl‘a, agea."};j L

residing at 5/3/B, Chet a Road

vears, working at Tech-1l Elect/M,

Kolkata 700 027.

10. Mahadeb Sikdar, son of late Mano Ranjan Sikdal, aydt fabisiit 53"

vears, working at Tech-lI, Elect/Con, residing at'l\l/??;p Hari Mohan

Du tfzt Road, Du_m Dum Cantl, Kolkata 700 028

Md. Safique Khan, son of late Rahque Khan, aged aboui: S'N’ealb

working at Chowkidar Elect/Con, residing al at L/ia, Railway

“Lolony, Barrakpur, Dist 24 Pgs(N), 700 122 Lok
‘ A T

12, Sumiita Sarkar, daughter of laye Lalit I\/ohan Sardar, aged about 30

vears, WO’k“‘b as Peon Civil Engg., residing at QtNo '5/C,

o BT

Tollygunj Metro Rallwav Complex, Kolkata 700 040,

13, Anupam Das, son of late Anil Kumar Das, aged about 58 years,

working as St. Tech Elec(M), residing at Sriniketan Apartment, 372,

Ram Krishna Ually Sonarpur, 24 Paraganas (3), 700130

14. Hhambhu Das, son of late Bhagaban Das, aged about 37 vt’dlS :i

working at Helper Elec (M), residing at Village Bar Mancla]pur, Pcm

Office - Hatgacha, PS. - Uluberia, Howrah
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of Lt Tinkori Bhattachmy/yaGagg

15 Biswanath Bhattacharyya, soT
ing at 59/8, Naskeu

ng at Helper El eL/ M, residi

about 56 years, worki

Para Lane, kasuijdia, Howrah 1 ) g
FEIN | |11
le. Sunil Mallick, son of Late Gurupada Mallick, aged abO‘ut'i“S@?\yieafﬁ'l'ﬂ,:..}__' 1, 3.,;
‘.'; ' i k4
. working as :Telech-I Elect/M, residing at Village + Iost -Offlce ! |
Alaipur, District Nadia, Chakdah 741 245 AT | ] i
= 3 A‘.Jo‘u--5.41-}':;\{&.%;:)'1‘;3., 5 |
17. Goutam Kumar Das, son of late Guresh Chandra Das, aged‘labout.59m - xLai
A : 1
vears, working at Tech-1 Elect/M, residing at 2/45, Azad‘Hmd PPN I b
Nagar, Post Office - Agarpara, 24 PGS(N), 700109 - r ot "
SN BN ')( /un% - P
18. Raj Kapoor Kurmi, son of L. N. Kurmi, aged aged about l50 jeals H“'
working -at’ TGech-1 Elect/M, residing at 25/8,°M G Road
O Karunamoyee, Tollyguwj, Kolkata 700 062

o by o
19. Biswajit Dey, son of late Bimal Chandra Dey, aged "a%ou“t%STVéhm}m S A i@
: ' o {.::.'vk.:," 5 l;
working at Téch-1l Elect/M, residing at 29/ A, New Subhayan Pall et HH %{
’ B '7' ‘ ) ' { “\

Road, Kolkata 700 061 \ Qf\\ \\,.\ (0 "r/-*. ] ’ : i,!
R i

20. Krishna Pada P 1 son of late Ganga Ram Pal, aged about 54 years, o
residing at 56/C, Dum Dum Noapara Metro Railway Qtr. Complex
Kolkata 700 090 o =

: - . 1o
' . o
'. ' -y B

71 Somenath Ghosal, son of late Fatick lal Ghosal, aged about 60 veaxs, . -
working at Tech-1, S&T, residing at Village and Post Ofme - Ultax - '
hapordah, PS. - Damjur, Disrict - Howrah, 711 405 R ;

27 Hare Krishna Jana, son ot late Bhanu Jana, aged ab()'u'ti;f'éi “ L o
worked as Ex-Khalasi Civil Engg. Residing at C/11/38, Tollygunj '
Metro Railway Qtr. Complex, Kolkata 700 040 _ : ; B 5-;
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‘Nandan Kanan, Post Office - Dankuni, Hooghly 712,313, p(J ;

Mabir Chand'lfa, ‘ aged gbb '

26-Ramesh Chandra, son of late
Porter Traffic, vesiding at 25/1: 4Radhay

S H- il
: v At uu (GJ\w,m‘ e ‘%
23, Biswanath Guin, son of late Bhabotosh Guin, aged ¢ about 63«{&/ Hr,“ o
worked as  Ex JE/Elect/M, residing  at 4/A CSa1ka1 ’Road |
Da kshinesw"'c;:r, Kolkata 700 076 5
R aﬂ};m)i'ﬁil,__._..;z_g}gx_gg" ;
24. Ashish Ku'ma} Chatterjee, son of late Kashi Nath. Chatterjee\, aged .
about 58 years, working at T =x-Helper Elect(RS), 1'es1d1n.g\wa\Q\6223N 8-
Road, Post office + P.S. - Joynagar Mojipur, 24 PGS(S), 74’)"’»“57
A s
25. Rabindra lal Clml.(.rabor'ty, son of Lﬂ;{\?geq : :
about 73 y(.dls worked as Ex-Works Mistry/Elwgg.,.resi-gij;ﬂg4 at\lléé

worked as.. Ex Stn. i)
Chowdhury Road, Kolkata 700015 -
27. Badal Chandm Ghosh, son of late Mahendra Nath,Qhésh,ﬁabu ‘ B
about 61 ycax's, worked as Ex. Stn. Porter Traffic,. 1es1dmg(at~;c\.,.1]\li ge
Suita.ﬁbég,E Post Office - Netra, Dimond %hu‘bou,rr;RoM;, Dist 24
PGS(S), 743368 |
. i .
\\é\\/{ ¢ o1
2% Manik Chandra Biswas, son of iatge Deben Chandra Bls"was, aged
dlout 61 years, worked as Ex. Stn Porter Traffic, residing at Jainkha,

'S, - Mograhat, Post Office - South Mohonpur, Dist 24 PGS

!

29. Tapan Kumar Pandit, son of late Sukchand Pandit, aged about 39

vears, worked as Ex-Stn. Proter Traffic, residing at Vill age Dakhim

" Deulpota Baikunthapur, Midnapur (E), 721 442 ! '
l
30. Dood Nath Ram, son ol late Budho Ram, aged abou!t hJ years,
).
worked -as Ex-Tech-l Electncal (FOH), residing at \/‘il\ag(_ and Post
Office Dhewen, Ghazipur, Uttar Pradesh, Pin 233 202
!
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37 Surendra Prasad Modi, son of latc pravag Modi,.. agedjabdqtpkm,,‘ n

ly, South Noldanga, .Bandelml:,{ ochly

vears, worked as Srijan Pally

R A

712123

32.Jiten Chandra Mondal, son Adhir Chandra Mond'*e&l&;‘;‘-a'géﬂ:’?%ﬁbﬁu.t;-.g@“:'?_':'._"'.f'.
Post Officd? 638885 PS.. . §
{\

vears; residing as Village Jagarampur,
. 1 5C

Uluberia, Howrah 711303

33.Qa‘njan Kumar Biswas, son og late Dwijabar BlsWaS)lagéuﬂ-'; "1111(62 - ?#i

vears, /voxked as Tech Elect/M, residing at Village: Badkuha,‘ ’B ‘ ' ’(;

Colony, Post Office- Badkulla, Nadia 741121 B L
34. Halcndxa Mahato, son of Bikau Malhato,

worked Helper Elect/M, vesiding at Village Basantpur, ]hltkkm |

X Post Office - Dholi, P.S. - Sakru, Muzaffarpur, Bihar 843105 14

. J o - Pl

5. Abdul Kashem, son of late Allauddin Ahmed, aged about 65 veam S 11

_ Lnager:»Veto- Kail: < ol

worked as Ex-Art Khalasi Stores, residing .at Vlllaoe Bhalpala Post "]

"““'" oA ed . NP Phe ' N

Office - Gola Bari Bagan, P'S. - Barasat, 24 PGS(N), Pm /4'%42? _ s

S S b

&\ /”-—‘ ( ; ) ! E“‘{

6. Md. Mafazzal Haque, son of Md. litius, aged about 65}y.eg;rj§~, :y_(‘}:ozrked _ | ,

as Ex-Tech 1l k ‘egt/M residing at Village Go]abau,PostOff&e - | .

Colabari, P.S. Barasat, 24 Paragans (North), Pin 74342’) o | ‘ [
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ugh the General Manager, Metro Ra1lway,

(A) The Union of India, thro
Metro Bhawan, Kolkata 700 071
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@)  The Chief Personnel Officer, Metro Railway, Metro Bhawan, Kolkatd;
700 071
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/ rsachallengings

No. O.A. 350/00283/2017 Date of order: 1.8.200T 5 ther .
M.A, 350/00171/2017 R RN

| | 2+ 198 faAfters
Present : Hon'ble Mr. A.K. Patnaik, Judicial Member 2 aheyh oy
“mq‘o hes™"

For the Applica'nt Mr. A. Chakraborty, Counsel
For the Respondents Ms. M. Bhattacharyya, Counsel i anaing
S 4 | 5 passiasiordery
O R D E R (Oral) ' st fulbrservices -
' uii thesdate:.of
A K. Patnaik, Judicial Member: - -.of grant of.
Heard Mr. A. Chakraborty, Ld. Counsel for the applicant,a:j‘:d}l_\l‘ﬁlflz§‘;if‘iv\§/yigij":;* o

Bhattacharyya, Ld. Counsel for the official respondents. s Py

9. This OAhas been filed by Tarun Das Gupta and 35 0

inaction on the part of the respondent authorities in not regul_ariziﬁ@j"‘fh’ei"r"“.l‘,'f'_'f- =
' LA ;Qg_ggs'gl;fgr:‘gt'xe-..;.i,,-: y

services although they got temporary status in the year 1981 " after.-

ce. This O.A. has been filed praying for the "
: L Aliheughsingy

by oy :

completion of one year's servi
following Feliefs: : | |
- . E » reqularized=The:
.“(a) An order do issue .c_{ilire‘cti‘ng the respondents to- pass as’order
o the effect that the applicants will be entitied to countfullSemnvics, is
from the date of attainment of temporary .status il the date of
regularization and 50% casual service for the purpose of grant}of‘

pension and pensionary benefits. .
b) Costs and incidentals ‘ oo ied,that the

on/directions as your
A ressed:faa; specitic.

e other applicants in the Original

of the CAT Procedp[é(/Rples,_
(W Lo

¢) Such further order/orders and/or directi
Lordships deem fit and proper. '
d)Leave may be granted to add th
Application jointly under Rule 4 (5) (a)
- 1987. - :

A

3. The facts in a nut shell as per Mr. Chakraborty, Ld. Cou'n‘sé;l':fé"r'ffﬁé: e

applicant are that the applicants are at present working in the Metro

Railways. They got temporary‘ status in the yeaf 1981. Althc'i'u"g{h 'fhey

received temporary status but il date they have not been regularized. The

applicants preferred a representation for absorption on 21.11.2016, Whic’_:}; is
still pending consideration.

4. Mr. Chakraborty, Ld. Counsel for the applicants submitted that the.

e of the applicant would be more or less addressed if a specific

o
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§a983° w'tvrmt’r\"*wr‘ 1

order is passed by drreotrng the concerned authority i

2 Baat

on dated 21.11.2016 within a specrfrc’tlme S
0. @\(tp'rd*ho

. 1 e memaaba
W eeTE
v ¢ pien e

to dispose of the representatr

e

frame.\
5. Therefore, | di'sp_ose of this O.A. by directing the respondent Nos " ! )
| - asaattead ) O
2 that, if any, such representatron as claimed by the applrcant has' been ! i
e apprroant 3
preferred on 21.11. 2016 and the same is still pending consrderatron tgrenr o L
i gragr .

4

perrod of four weeks '

the same may be consrdered and disposed of within a
YA -'ctdrsposgw-ﬁ,

PR

from the date of recerpt of this order.
ase sl then |-
RoTe t.of%thrs,orde

ievancesis
M by;specd

6. Though | have not entered into the ments of the c

hope and trust that after such consideration if the apphcants gn

then expeditious steps may be taken by the concerned
scany;opshinadng -

Osef‘ R N

found to be genuine

respondent No. 2 from the date of such consideration to extend®

e

benefits 'to the applicant. However if in the meantime the "'rsard -

e

tion stated to have been preferred on 21112016 has: already

s*“x».;"_ o
.

representa

c e as

been disposed of then the result thereof be communicated-o: thempphg\a’nt
- e ftember

T R g it - R F

within a period of 2 weeks from the date 0

R

7. With the aforesaid observation and direction, the O. A IS dlsposed"f"

of.

8. As prayed for by Mr. Chakraborty Ld. Counsel a copy of thts order"‘" |

~ \l.t

along with paper book be transmitted to the respondent No. 2 by speed S | o |

post for which Mr. Chakraborty undertakes to deposit necessaryrco

—aa
R
R

Registry by the next week.
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(AK. Pattnalk) r'irr
Judicial Member ~ . b
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